<| TEM NO. 57 REG STRAR' S COURT NO. 1 SECTI ON XV

SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

BEFORE REG STRAR B. SUDHEENDRA KUVAR

Petition(s) for Special Leave to Appeal (Civil) No(s).15630/2005

SARDAR KHAN & ORS. Petitioner(s)

VERSUS

SYED NAJMJL HASAN (SETH) & ORS. Respondent ( s)

(Wth office Report)

Date: 22/11/2006 This Petition was called on for hearing today.

For Petitioner(s) M. Santosh Paul , Adv.
Ms. Kaveri Mhan, Adv.

M. C K. Sasi, Adv.

For Respondent (s) Ms. Pratibha Jain, Adv.

UPON hearing counsel the Court nade the foll ow ng

ORDER

Thi s Court grant ed t wo opportunities to r espondent Nos.

8 to file

counter affidavit. Therefore, this Court cannot grant further extension of tine to



file counter affidavit.

Respondent No. 2 has filed count er affidavit. The petitioners
have

already filed rejoinder affidavit to the counter affidavit.

List the matter before the Hon' ble Court.

(B. Sudheendra Kumar)

Regi strar



